- CENTRAL ADMINISTRATIVE TRIBUNAL

ANG

BENCH

RPPLICATION NO(s),

Second Floor,
Cemmercial Complex,
Indiranagar,
Bangalore-560" 838,

INOV 1993

Dated:

857 of 1993, /

Li-iicant(S) B.H.Raghunath

v/s. 3éééé§é§b£‘é20hief General

Menager,Telecom,Bangalore X Dikex

1. Sri.K.V.Suryanarayanaiah,
- Advocate,No.HL-587 Fort,
Krishnarajapuram,Bangalore-560 03¢6.

2, The Chief General Manager,
Karnataka Telecom Circle,
No.1,0ld Madras Road,
Ulsoor,Bangalore-~560 008.

SUBJECT:~ vard of copiss of the Order ssed
the eptral dginisgrgggge T;igunallahngalore 8ench
Bangalora. - ‘

Please find encloseﬂ Hereui

th a copy of the ORDER/

STAY/INTER IMm ORDER . passed by this . Tribunal in the above said

gpplicatien(s) on ~-27th Qctober,1993.
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® BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH 3 BANGALORE
" DATED THIS THE 27TH DAY OF OCTOBER,1993
" PRESENT

HON'BLE JUSTICE MR, P.K. SHYAMSUNDAR ,, VICE CHAIRMAN

HON'BLE MR, V. RMAKRISHNAN . MEMBER (R)

APPLICATION No,.857/93

B.H. Raghunath,

Aged ebout 53 years,

S/o. Late Sri C.R.H. Jstty,
working as Section Supervisor,
Office of the Director, _ :
QA Eveluation, CACT Comp-lex, ; ' |
Doorvaninagar, Bangalore-560 016. ese Applicant '

(Shri K.V, Suryanarayanaiah .. Advocate)
. Vs, . : : ' : ' ' |
The Chief General Manager,
Department of Telecom,
Karnataka Telecom Circle,

No.1, 01d Madras Road, Ulsoor, - ?
Bangalere-560 008. eoe Respondent

This application, having come up before this Tribunal
- today for admission, Hon'ble Justice Mr. P.K. Shyamsundar, Vice

Pl

¢ Chairman, made tha‘}ollouingx

CRDER

- ..

Having heard the learned counsel for the applicant,
we thipk it appropriate to direct the Chief Gene;al Manager,
Telec;ﬁ QA Ciréle, Bangalore{ to.‘'dispose off ?orfhuith the
representation made by the aﬁplicant in connection with his '
seniority viz., the fapresentation at Annexure-A?7 dated 3.12.92,

EANY S
N ? \% which”is said to be still pending. §§d;>euen after disposal of

the sald representatxon, l//;he applxcant is still aggrieved
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it will be open to him to renew his grievance befora this Tribunal,
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2, With this obsarvafion, this application stands
disposed off finally., Let p copy of the order be sent to

the Chief General Managsr, %arnataka Circle, Bangalore for

information and ne€essary gstion.
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As the department has already dispo-
sed of the representation dated 3,12,92
Iv1de letter dated 12,8,94, this proceed-
iings doesnot survive, If the applicant
is still aggrieved, he has to pursue &he
his remdy in some other forum, The

- alleged contemners are discharged,

Ordered accordingly,
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Qer.h. \ Officers
Central Administrative Tribunal
Banyulore Bench

Bangalore



